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No. Tmkory (6-11y90fs)

1 2 3

27. • Chandigarh-f 60.78

28. Dadra & Nagar Naveli 96.90

29. Daman & Diu —

30. Delhi 93.39

31. Lakshadweep + 153.05

32. Pondicherry 137.83

All India 99.96

■I- Figures related to 1988-89.

[Translation]

EneroaehnMnt of Railway Land

677. SHRIARVIND TRIVEDI: WBI the 
Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that the Railways 
have large area of vacant land lying unused;

(b) if so, whether people have occupied 
this land unauthorisedly; and

(c) if so, the area of railway land under 
unauthorisedoocupation and the action being 
taken by the Government to get this land 
vacated?

TH E MINISTER OF STATE IN TH E 
MINISTRY O F RAILWAYS CSHRI MAL- 
LIKARJUN):(a)Yes.Slr.

(b) A part of vacant land is under en- 
CRMctunenL

under unauthorised occupaUon. Action lor 
getting this land vacated is taken in accor­
dance with the provisions of the PublicPrem- 
ises (Evictkm of Unauthorised Occupants) 
Act, 1971.

[EngBsh]

DevelopmMit of Sports in Wbst Bm gal

678. SHRI HANNAN MOLLAH: WiHths 
Minister of HUMAN RESOURCE DEVEL­
OPMENT be pleased to state:

(a) the number of proposals received 
from the Government of West Bengal for 
devekjpment of sports during last one yean

(b) the number of such schemes for 
West Bengal sent by autonomous sports 
organisations and voluntary organisatnns;

(c) the number of schemes, out of them, 
sanctioned or are under oonsMeraUon; and

(e) About2000hectareofraHway land is (d) the amount sanctioned forthoimple-




